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As lrL'r the or(lcr of National Green Tr.ibunal in O.A. No. lgl 20lg (t..2) (l.z\. No. l(r,

2019) (117.).lolio Tana Tara Vetsus Union of India & Ors. datecl 10.0g.2019. in l)ar.agra'h 7.
the lirllorving dir.eqtions weLe grven.

The Slote shall take apprcpriute oL.tiotl to irlctrti.f.\: tht, I[ot Spttts. ttltct.t,
illegul felling of tree.s onrl deforest(ttiotl i.\ tuking pluce.
,\trategic Action Plan be dral,n up to comI)ut the illegalitie,s

Irr this fegard' stlalegic action plan and the conscrluent action takes on it lg c.rltrar
the illegalities is as fbllows.

IDLN I]IICAIIgN OI.- FIOI'SPOTS

Tha P( ('1" (RIi) wrote to rlrc ccF' u,rto rtre in-churge o/' rhe ci*,le,s t. itrcnti/\, the
llotsltor.s trntlu rheir luri.rdiction. Accordingly the .follov,ing li.st pf' lor'pot.s hu.t haett
itltttttilitLl lutsed t)n tlje inrt)rnlotion provitled l4t 1fie DFOs..
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The identified rist of Hot spots was comnrunicated to the territorial cCFs vide No.lrolt 66/Pllo/20 19^0923-26 dated 13.03.2020 and subsequent remincrer N..ffol{ 66/Pl{o/2019/10927-30 dated 25.08.2020 wherein they have lreen clirectecl to er]srrcadeqLratc pat'orring arrd r.onitoting and ensure that no ilregalities are trrere.

I'he /i'ontline sta/f of the Dept. of Enttironmenr & Foresrs perfornt regurm.puh.ortrngitt thc RIt urets. Fot'e.sr Checkptsts (FCp) hdd heen e;;tabrished ,,rcte, th" ,orn.,,t 
'u'f 

tt*I)it'isionul Fttre.sl (Ificers (DFos) and ctenrrrrl Forest L)heckp.sts (L,FCp.s) hutl heanestabrisherr under the adminisrrative, contfo! of the chie/ Con,tervcrror rf Fnre'ts ((,cr,..t)
'ttttttting the circrev to check ,regar trunsportation o;/'tirnber urur other f,res, or:ori,,r) t,udclitirtr't to lhis mohile squtuls ore also placed trntler their clisp.sal ro uttlertuke inspccrior.\t'iIher.tur.t-nn|u rty bu5ul on tnntplainL

t Indcr cAMpA ApO 20r9-20, an anrount of ns. l r5.5-5 lakhs arrrr urrdcr (.2\rv{r)z\/\l'o 2020-2r. an anror-rrt of Rs.r79.53 lakhs has bec' proposerr r.or c'onstrucrion arrtr
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o,iii.Jote, iv. pomo
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oreo

iii) lncho ored
Turung RF ond
Nomgo Mishmi /
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t, I\4aintenance ol Checkgates in various divisions to effectively monitor the ulo\enlent ol'
timber and to check illegal tlansit of forest procluce.

I Inder CAMPA APO 2019-20, an amount of Rs.14.35 lakhs for 471 km and unclcr.
( AMI'A Al'O 202Q-21 an amount of Rs.27.1 5 lakhs for 421 knr have been propose d lbr.

establishing inspection/ pah'olling paths so that remotest parts of the lirrests could bt
patrolled eff'ectivelv so as to curb the illegalities.

LJnder CAMPA APO 2019-20, an amount of Rs.24.31 lakhs and under CAMpA ApC)
2020-21. an amount of I{s.54.8 lakhs has been proposed for establishing J Nos. and 9 Nos.
Protectiun canrps lcspectivcly so as to facilitate better dcployment of personnel lirr.
pfotecliou putposes.

Under CAMPA APO 2019-20, an arnount of Rs.8l lakhs and under CAMpA AI,o
2020-21, au anrount of Rs.5l lakhs has been proposed for Monitoring & Evaluation .l'
protection ancl conservation ef'foft s undertaken.

t lnder ('AMPA APO 201 9-20, an arnount of Rs. l0 lakhs has been proposed lbr.
ptocrtting Arnls & Anrmttnition for the fronlline staff irrvolved in conrbating illegalitics.

Also. a wildlil-e crinre control unit has been notified by the state governnrent to
conrbat the illegalities in wildlile sector.

G4I i\N lYSlS
'lltttre 

i.v rttt in.\lilulion(tl nrcchunisnt eilhcr at (li,\trict level or state Iet'cl to en.\urc inter-
dcpurltrrcnlul ('ooperulion. Inler-deparlntenlol co-ordin ions have .ro /itr rentuinetl ut tt,
inditidrrttl belrcst o/ the concerned officers. The Deportment of Environntent antl Forest.t

.foces ucule shortuge ol.fntnlline sta.ff to deal t,ith the illegalities. lurther, there i.s dc/it.it ol
itttelligance nelv'ork lo pre-empt illegalities und shu'ing of ut,uiluhle intelligenc'e regurditr,q
illcgulit ie s in.fbresl prodtrce.

'I o counter the challenge of shortage of staff, 2(r0 Nos. of personnel lor Forest
I)totectiou Squads/ l)ivision level F-orest Protection Teanrs have been proposetl ulcler.
( AMPA AI,O 201 9 -20 and urrder CAMPA AlrO 2020-21.

tJnde' CAMI,A APO 2019-20, it has been proposed to spend Rs. 25g lakhs t.r
procLrring 24 Nos. of'LMVs, Rs. 44.4 lakhs for 3 Nos. of MMVs and Rs.21.09 lakhs for 26
Nos. o{'Motorcl-cles to be allotted for empowering the frontline staff in their protection apd
cotrservation roles. 'I'his will help fast and easy movement of staff involved in plrtectiort 9f'
tirrests.

Io leduce the biotic pressure on tlre forests, under cAMpA Apo 2019-20 ar) anroppr
of Rs.743.44 lakhs fol I 1808 households and under cAMpA Apo 2020-21 an ul!.r.rour.rr ot'
Its.742.55 lakhs for 14004 hotrseholtls have lrecr] proposecl for provision of rvoutl savirrg
deviccs itt lbrcst fiinge villages, which will ease out pressure on folests fur r.r,oocl lirr.cooking
ctc.
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.t Villagers are being involved in forest protection through Village Forest Proteclitrn
"l eanrs lVFP'f). Fol this effect, an amouut of Rs.50 lakhs for 150 Nos. of VFPT personnel

undel C'AMPA APO 2020-2I has been proposed.

-[he 
Depa(ment is coordinating with the Planning and Finance department to ensure the

availability of adequate funds for protection of forest resorlrces. The Depaftnrent had also

conlnlunicated the need to fill the vacant posts in frontline try rccruitrncnt througlr Staff
Selection Boald. Furtlrer', proposal to cleate 200 new posts in frontline staif is being followed
up b1' the depaltnrent.

PLAN FOI{ FUITTTIER ACI]ON

lnslil utionulising intelligence sharing ntecltanism al llte District level lrlill hell in

totrnlcrittg illegalitie.s us and u,hen lheSt 6gsuv Regulur meelings belv,ecn D(', DFO ruul ,\P

vill er*urc inler-depdrlnrcnlol coopeftttiotl. Joint pclrol b), Ihe concernetl depu lntents could
be in,ttilu/cLl lo inrprot,e the e.fJiciency oJ patrolling. Establishnrent of .joinl checkposts rr'ill

Itt:l1t tontbtrl illegul snruggling tutd ensure in tintely coordiruttion behpeen tlrc depurtntcnt.\.

'l he tellitor ial CCFs are communicated the identified Hot Spots and are aske(l to

ensure adequate patrolling and monitoring to conbat the illegalities. It was also

corrrnrunicatcd to them to ensure and coordirrate meetings with the respective oflicers of
Assaur l"orest Dcpartnlcnt.'fhey were also asked to cnsure that tlre DFOs coortlinate rvith the

Iocaf nolicc force ancl district administration as asked vide No. IrOR.66/PRO12019110919-22

clatccl li.0-1.2020 and subseouent rernindel No. FOR.66/PIL Ol20l9l10927 -30 dalcd

2-s.08.2020.

I-echnological tools to aid in protection activities are ploposed in the CAMPA AI'o
2019-20 and APO 2020-21. For effective communication in rernote areas. rvirelcss sets ancl

,,r,af kic-talkies under CIAMPA APO 2019-20 and CAMPA APO 2020-21 have beeu proposecl.

Fof renrote monitoring, CilS units of 48 Nos. under CAMPA APO 2019-20 and CAMI'A
AP(l 2020-21 have been ploposed. To act as force mLrltiplier in monitoring antl sulrcrirrp
operations. thoues under Cn MPA APO 201 9-20 and CAMPA AI'O 2020-21 hzn'e trce n

Pl olloS('(l

Ilccause of the outbreak of CoVID-19, the frontline personnel are also attached r.r'ith

the local police fcrrcc to perlbrm essential activities. It is to be noted that there has been no

large scirle illegalities and only some sporadic incidences here and there lrave been reported.

I ,.
(ltqesh IFS )

pC.C.F( l{t:)

tn
. ")/''
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'I he application o.A. l9l2}l9/EzJo{o 'l ana Iara Vs Union of India & ors cleals * rrh
the conrplaint of indiscri.rinate f'elling in the papunr Rese^,e Forest. previousiy. based on rne
ordcrs rr'thc l-irn'ble NCI. DFo (Kherong) had file, thc required reports. incruding rhe
report on joi^t inspection with the petitioner. The NGT after the lrearing on 30.0g.20rg hacr
passed its orders .he depadment had submitted compliance reporl dated 20. 1 r .20 r g. As

:llccted 
b)' the Hon'bre NGT, the order statement and the stattrs of conrpliance are providecl

oelow-

i) 'l'he ,Srctte shall tske appropridle oction to identi,{v tlte Hot ,gpctrs, vltere illegttl
./blling ol trees ond deforestcrtton is toking plcrce.

Acti0n takon:
'l'he CCls of Western Arunachal Circle, Banderdewa, Central Arunachal( ircle' Pasighat, Eastern Arunacrral circre, -l'ezu 

and s.uthern Arunachar cir.crc.
Dcontali were asked to identify hotspots of illegalities vicie letter no. 

'.oR..6(r/PIIO/ 2019/ 17534_38 dated 27th Septenrber, 2019 ofthe pCCFil{E).
I'ront the inlbrrnation provided by the DFos, Hot Spots were identillcd as

ntent ioned belorv,

I 
st. No.

F
Name of
Division

Ilange

LBomdjla Range

Location

;-lvlagopam afea
Bomdilla

2.Dirang Range

3.Nafra Range

Mandala- Naga
GC area

lBichonr-
lBuraqaon

@re^**"L'r";;
Nallah.

iolly.Lanka-ilg"f 
-na;f,rr,

Sichung

2 Khellong l.Jerjosa Kange

z.t\amorah Range

J. f ootht !ls Range Doimar.a alea
i. Magoni
ii.llarikso-Near
Tanda Nallha
iii. I(ukurj an
iv.llolkrgi to
kok ila Forcst

uanderdewa I . Dafflagarh Range
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Ilanse
i.Bogoli
ii.Denka
iii.Gaburu
i. Dirgha iiK"it"
Pahar iii. Boginacli
iv.ljorh hill v. Kui
vi.Paro.vii.Sinou.vr.l'aro.vii.Sippu.
viiiGavun

1 urung I{F and
Nanrgo Mishnri /

villagc

,\l/rttlegit Attion Irltm bc tlruv,n up lo cotnhat thc illcgtrlities.
Action tahen:

ln this regard, a l.ligh Levei Comnriftee rneeting ctraired b.v the (,hief
Scc'ctarv rvas couvened o' 21'r Scptember, 20 | g. [n this 

'reeting. 
it u.as trccidecr

that a clonrnritlee wourd be constituted consisting of senior. rbr.esl oftcr:r.s and
oflicer(s) fionr the District adnrinistratio. and police Dept. to ri.rne a
cotltp|elletrsivc action plan inclu4ing inlclligencc actwork to corrhill t'e

2.Doimukh Range

3.Dirgha Range

4.Banderdewa
Range Nallha,ii. Sangdup

ota,iii.Jote, iv.
I'oma
i. Raja
Nallha.ii.Sel,
iii.['ech

'I'engapani 
t{[r

i) Khai Nallah
alea

ii) Nongtarv
afea

iii)lncha area

L Tengapani
Rangc

2. Medo fbr.est
range

3. Manabhurn
forest
ralt ge!

Lathao
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illegalities in the State, more particularly in the Hot spots identifiecl by rhe CCFs
vide No. FoR.66/ pRo/ 201 9/ lg0r7 -20 crated l Otr' october, 20 r 9. Conseouent to

this, vide notification No. FoR.66l pRo/ 20191 1g552-5g dated l.r Noverrber.

201 9 a comrnittee was constituted with the following officer.s:_

l) Shri. Lalram 'Ihanga, PCCF(HoFF) & prl.Secy (E&F)_Chairman

2) Shri. R. P. Upadhyaya, DGp - Member

-j) Smti. Sadhana Deori, Secretary (DA) - Member

4) Dr. Itabindla Kumar, PCCF(P&D) - Member

5) Shri. R. K. Singh, PCCF(A&V) - Member

6) Shri. D. Riba, CF(HQ) - Member

7) Shri. R. Prem Kumar, DCF(protection) - Member

Irrom the information received from the DFos, Hot spots were identified and

an acli.n plan to combat illegalities was prepared which incltrdes the mechanisms

to corrrbat illegalities, Gap Analysis and Plan for Furlher.Action (Action plan to

combat illegalities enclosed).

As per the action plan to combat illegalities, rnobile squads placecl under the

disposal of ccF-s undertake inspections either suo-motu or basecl o' complaint.

with respect to the acute shortage of staff to deal with illegalities, pr.oposal has

[ree'sent to the State govt. Further, under CAMpA AOp, it has bee. pr.oposed to

create protection squad to combat illegalities. wildlife crime contr.ol Unit has

been notified by the State government to combat the illegalities in wildlife sector.

('onsitlering the size o/ the state ond the huge trcrct of'.foresr larul rh,r 1tlu,t,.s.the

rolc .J t'urbon sink and c.nsidered trs luttg of rhe country, the ,\tate .shull con.ritl<t.

enhancing rhe stt'engrh of the forest personnel (ar oll levels including lou,er lct,el)

atlecltntely v'hich may include revisiting the exiriring Forest Dit,ision,r untl Runges

in u'der ro ensure eJfecrive enJdrcenrent of the.fore,st lau,s und prorettion o/ rhe

rit h /brest resolrrL,es in the Stote.

Action taken:

In the meeting of the High Level Cornmittee chaired by the Chief Secretary to

suggest ways and rneans to put into action the observations of the l-lon'ble NC I.
heltl on 2 | 'r september, 2019, it was tlecidecl that a conrmittcc rvoulcr be

constitute(l to asscss the requirement of staff a( all levels ancl to makc s.ggeslions

iii)
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for thcir crcation arrd reoruitmel)t besidcs r.cvisiting the existing Forest

ancl l(anges. C'onsequently. vitle Notificatiorr No. IrOIt.66/ Itt{O/ 201 q/

datctl l '' Novcmbe r, 201 9 a comntittee has been cronstitritcd lirr thc saitl

u ith lhc lbllowing oflicers:-

I ) I)r. I{abindra Kunrar. ['CCI;(l)&D) - ('lrairmarr

2) Shri. I{. K. Singh, PCCt(A&V) Menrber

l) I)r. N4. Surya Pr'-kash. PCCIlWL&lll)) Mcnrtrcr'

4) Shri. D. I{iba. Clill lQ) - Mcnrtrcr

5) Shri. I{. I)rcnr Kutnar. DCIr(Protcction ) . l\4entber

6) Shli. V. K. .lar.val. Dl;O Khellong FD - Menrber.

I)ivisions

19560-66

objcct ivc

'I hc llrst nreeting of the contniittee u,as lrelcl on 2Otl' Novcrrrber. 1019.

De'cisions s,cre taken u'ith lespecl to adminislrative rlivisiorrs antl stallirrg

matlcrs. [)ecision u,as also takerr legalding depltr1,111gn1 ol'Ilving stlrrads on pilol

basis in tcn [orest Divisions (Mirrutes ol' the ncclirrg

Nrr.lr( )l{/6(r/PIL( )l?01912824-30 datcd I J'r' Irctrmarv. 2020 crrclosed).

Iltc clccisions taken in the nrccting has lrccn corrveycrl to the tellttorial ('( Is
ancl thc' I)lrOs. Further the listablishnrcnt Llranch o{ lhc l)cpartrncut ol

l:nvilorttncnt rttrd forcsts rvas also conrnrtrnicatcd ol the rle'cisions lirkerr in llrc

lubovc rnentioncd nreeting fcrl nccdful aclion lbr posling of'stal'f rn lht pl on

suggcstccl arrti oucr- thc statf position intproves. thc sarrrr. is cxl.rectccl to lrc

irlplernentcrl.

I)roposals lbr cleation of nerv divisions nanrelv Kantle ancl []asar Irolcst

I)ivision are also in process. Further. the Slafl'Selection Boarrl has lrccn inliuralctl

llre vircilul ltosts o1'|olesters. Folcst Ciualtls and lolest Watchcrs lur lccruitntcnt.

\\rilh such rccnritnrent of firrritline stall. illegalities corrld tre conrbllcLl

cl'lectirclt.

,r\ction lir crcation ol'Special Iiger l)rotcctiolr I.rxcc is also in lloccss anrl is

to trc sLrbnritted to the cabinet for approval alicr sonrc tirnc. orrce clealances litrrrr

rrll corrccrned depaltlncllts ale rec:cived.

N{olcover'. prol.rosal for crealion oi200 No. posts ol'Forest (iualds is allcadr

srrbrrritletl to thc Stirte Ciovt. AIso" l0 ('l'crr) No. rnobilc scltrirtl rrnits irlc ploposcrl
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with contractual / work charged employees at present and vehicles are also being

procured for thern. ln Forest Divisions having more points vulnerable to

illcgalities, contractual / casual staff is proposed to assist the regular stalf to

combat illegalities. Proposal for all has already been prepared under CAM[)A

schenre which was approved by the Steering Comurittee of thc State ancl is now

bcfore the National Authority, CAMPA for apploval.

it,) 'l'ha Stote shull constitule a I'ligh Level Conlmiltee heutled by tht Chie/

Secralur.y o/ the Stote lo pul inlo oction lhe uhote obscrvalions. Meeting ol thc

Conrnritlee shall be held within a period of one ntonlh.from hence.

Action taken:

As directed by the Hon'ble NGT, the Fligh l-evel Corrrrnittee (l{LC ) .-as

constiruted vide No. F'OR. 66/ PRO/ 2019 dated 20"' Septenrber, 20l9 with thc

lbllorving officers:-

1 ) Thc Chief Secretary, Arunachal Pradesh - Chairmarr

2) 'l'he PCCF & Prinoipal Secretary (E&F) - Member

3) I he I'rincipal Secretary (Finance, Planning & Investment) - Menrber

4) fhe Director General of Police - Mentber

.5) f he Secretary (Personnel) - Member

6) I hc Secretary (Administrative Reforms) - Member

'l'he fi'st n.reeting of the committee was held on 21" September, 2019. As per

the clecisions taken by the High Level Committee (HLC), Hot Spots were

identified and action plan prepared to conrbat the illegalities.

tt) If necessctry), lhe Committec may also deliberate comtltotl itsue u'ising.fi'ont tha

question u,ith its neighbout'ing Stqtes like Stute of Assnn.

Action taken:

ln the first nreeting of the HLC, it was deoided lhat the committec will

deliberate on the common issues arising fiom the qtlestion with neighbouring

Statcs in its subsequent meetings, if seenr necessary.

-l he (l(lFs and DFOs have also been instructed 10 coordinate with respective

olTlccrs liorl Assam Forest Dcpartment to combat the illegalitics vidc No.
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FOlt. (r6/P I{O/20 lgll0glg-22 dated l3/01/2020 and sttbsetluetrt retniutlct No

l'( )lt 66/Pll.( )/20 1 
() 

1 10927 -3 0 dated 2 5/08/2020

rr'ti
I I'r

( I{rriesh IFS )

1,q.1,1r (I{l: )

),.
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I{I.]QTIIRI'MNIII' OII SI'AT'II A'I' ALL LL\'[,I,S IN I'I.IU DI,PAR'I'MENT AND 'TO

Nl^tit. !it-j(;c0sTl()NS lrot{ I'llE clut^'l'IoN ()I P0STS AND'to ItBVlsl'| 1'IIE

ln corrtpliaucc ol thc rlilccliorrs ol llon'blt' N(iT irr O,A. No. l8/201q/IiZ (1.,4.

No. l (r:101 9 ) .loljo l arrir l ala vs Irnion of Indiu & ors case. the lirst rnecting ttl' lhr- cotrttnitl.,:c

corrstitLrterl r irlc Notillcation No. IrOI{.6(ri l'll( )i 201 911 9-560-66 dated l'' Nor,cnber. l0l9 to

assess the tcquilcntclrt ol stal'l'at all lerels in thc tlcparlnrenl und to nrake stlggestions lirr the

crcalion rrl Posts antl {o lcrisit llrc licltl lcrcl aclrnirristlatiort tlirisiotts rras held ott l0th

Novernbcr'1019 Lrnrlcl tlrc chirilntirrrsh ip ol llre l)( tll (l)&l))at 1.5(X) hoLrrs itt tlte conletcttce hall

ol'thc l)('( lIs otJicc. lhe list rrf of llcers- nlro lrllcndctl the mt'cting is enclosetl (Annextu'c 'A').

./\t the outset. thc I'( ('lr (r\&V) cxPlainc-tl the tlircclions ol'the llon'ble N(il arrtl the

irgcntla ol thc nrcctrng. lhc P(( l: (l'&l)) lalked about tlu: crcalion of nc\\'divisions al)d lhe

ll'asihilitv issues associated with it. Ile advocatecl the tlcsirabilitl' ol'baving one- DFO itr cach

rlislrict as tlris could hclp in casicl tlata collcction li)r thc Statc and the Ccntral (iovcrnntcnl.

,,\licl tjiscussion- it rlirs tlecitlcd (hat thc tcllilorial lirlcst tlivisiorrs alc to be congr'r.tuLrs \\itlt

ler crr Lrr,' districls.

lhc l,((l (U l. & lll)) arul ('\\'1.\\'clatrolllcrl or the nccrl to change lhc trurrtcnclaturc

ol \\'rrstclirrrrl I)crcloprtrcrrt l)ir ision antl lerrirrrrirrg cerllirt Socirtl l otcstrr I)ivisiol)s lts lcrril(rliitl

dir'isiorrs. Ilrcn it utrs rlccidetl to uintl up l.olrit \\raslclarttl I)r-rcIrptlent Dir ision lttrl lo eottveLl

il to a ncl lerritolial tlirision antl lrruirng. Attini rrtttl ('ltanglang Social l:otesttt l)ivisions bc

rerrlrrrcd rrs lcrlitoriul I)ir isions lrtl ltanagrrl Social l otcstt'r l)ivision nra\ lre continuctl as sttch.

ihcI'(( lr(l'&l)) irlso statccl thilt llrt' nranpol'cr ol l.ohit \\'astelantl l)crt'lrrpntent l)irision ht'

nrergerl uillr Nrmsiri liolcsl [)ir ision antl tha{ Wr-stcln Alunachal ( ircle be bilitrcated to cfL-ate a

ncrr circlc namely Nolthcln Alunuchal ('irclc rvith hcadquattcr at Bonrclila. l he PCCIr(P&D)

c:lplainctl the reasons bclriucl lhe rronrcnclaturc ol'IlesoLrlcc- Sunel [)ivisions antl Wotking Plan

| )i\ isi0lls il\ \\ cll.

lhc l'( ( F(,,\&\') crPlirircrl tlrrl rrs |qr lhe LrrLler ol'Ilon hlc N(;I. lhe ritttElcs itttd trcitts

too rill harc to be rerisitcd..'\licr.lrscrrssirrrrs- il rrrrs tlrcitlctl tllrt tlrc eltatgc ol a lattgc sltall lic

uith lr R.angc ol'ljce.r ol uith arr r,c [)eprrtr I{irrgcl irr cirsc ol'slrorlagt- of llartge Olllcels. It vras

Llctitlctl llrirl lhc.iLrlisdic(ion ol berrts trntler lrrngc slrirll hc srrlrcvctl ancl rtotillctl arrd (ltc llcat

olllccr slrirll l.rc rr-chrrrgc ol rlcrclrrPrnent. l)rotL'cti()n lttttl Platttit{iott utrtks.

]'tN(, ()1, ilil._ c0

LD LEVUL
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T. st.111"'ttltt' tltc lirll.rrrng tlt'cisions \ t-r'c takcn with rcspect t. adrninislr.atrr e
tlir isiorrs:-

l l lre re.rilori.r li'est dir isi.ns ir'e r, r.rc c.rll'r'trs ri ilh l.c'cntre iristricrs
l lir *int ulr I-.hit \r aslcrarrrr I)c'er.'rrrc.r I)ir isi.rr ar)(i to cor'ert it t. a.crr

tr-r'r'itorilI rlir is iorr

latriltlg' z\ttitli irrltl ( hargla,,g. Sociul Io|cslrr l)ir isi0ns be rerrarned as lL,rrl()riaj
dir isi.ns arrl ltanagu' S.cial Iior.cstr.r, I)i'isirn n.^ bt- contrnLred as srrch.
'Ihe .argror'"c. o1' Lorrit \\'astcrarrrr r)cr cr.prrrc't Dir isi.n r.re rrrcr.ged rr itrr
Nanrsai Folcst Division,

westc'n A'urachal c'ircrc bt' bi{irrcareci to crcate a ne*'circre nanrer' N.r.thern
Alrrrrachal ( irclc uith jtead(luarlcr irl [Jontdi]a.

I hc charge .l' a 
'arrgc 

srrir I ric * ith a l{arrgc' .lric.. .r. u itrr arr ilc DcpLrrl. Irarrge r..

().

4.

5

irr casc ol slrrtr.lagc ol.llange ( )lllccr.s.

T ihe.jtursdictiott ol bcats utrclel tarrgc slrall be surrcyed and n6til1.tl ancl the llcal
olliccl slrall bt itl-chirtge ol tlcrcloprrre rrt. pr()(ection anci plaltirti.. r.r'r.ks.

willl I'csllcct lo :itallll)g. it rias tlccidctl lhal rhe cristing ranges shirll corrlipLre irs s.ch.
tthile thc llc\\ rilngcs shall trc congl'trous rlith levcnuc cilcles. Alier rlclitrcr.alions. it w.s ticcided
that. stafli'g .ati. oi' ons frontline stafl fbr. cver.y. r0 sq.knr iorest area is desirable. .r.hc

P1'1 1;1;\&V) exlllaitted tlte necd to llx a nrinimunr lcvcl of slai'l'lbr the concer.necl olliccs arrd
tlre lirlJon'ing rver.c dcciclcd rrpon:-

r
N:rrrre ol tlrc ol l ice i-r-- Nunrbcr 

I

Ilange o l'li cc

, 
Iorcsl \\ atchcr.

Post / l,osition

I l)(

l)t.o

I\4 ls

ti
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- 
I i,u.vr',iiiti,,,i

I
Nanrr: ol thc officc

l)ir ision o Iiicc

Nurnc of thc ollice

( irc le IIQ

l)ost / l)ositio nl

I

l
f-

l)ralisnrau

I

Nanre of the officc

( lr r\lX'l
I)ost / l)osit itt n

I

l)v. It lr( )

I i;urtl t'u..itiuu I 
.- -N*i,".

ll
Il;\ i I

lp,r l,
| - l:-

IuD( r
lr
L.DC I .jr1

l\4 obilc scluatl

N u mbr:r
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r'' - 
IFore.*er

Folest suard / Forest watcher

Driver

I Iantlynran

Nnme of the olllce

Silviculture
Range

Namc of the officc

Division

I'ost / Position

Rt.'o

I)r.l{|o

Num ber

r--
I

F0rester' +

UDC

LDC 2

I

Dlir r'r'

Post / l'osition

nt./r

Number

I

Dy. RFO

Forestcr 2

I,DC'

DF-0 I

Dlir er 1

Ilandlnran,

MI'S

I

;' --

Nnme of the establishmcnt Post / l'osition
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,/l

I

I

I

I N art,e

tt i:trl--
I

L,

I ote .lc r

I) L lnstrl.tct0 f s

I laudt uratr

M]'S

,,r tit" .'.t,,rrtiiri,it.'nl Post / Position

llLrsr"'l] iggct'
\\\ CEPEI

N umber

I Dt I{ I't I

I t',,r"tt i;i'iiit

l'ost / I'osition

I- () rcste r

Io|est (iuard

llso tlccicletl that rvhcrcver ('l:C'l's irrc itt ollctatitttl. nonr:tl checkgatcs shall bc

l'oit / l'osition

'{)() I' s

lclpers

I

4

i

I

l

.I
l

l:
li

- f 
'_l

clrcf

IS

itrtlr

/x,r

'(,ai
.;;

Llltl'/ l\

'"."i ]

1

cstr l) lish

Chou kt

I

I llttl't"
( ,rher \rrrrll.t lrl{ll* 

I srr".gr.1. ( iulrlcrr,..r
I

Ii'horikidarrNl'lS

N:rute of thc I'osi / l'osition I

I Nunrber

lz

NunrbeI

f-N;,,,1 "i1it; "'t,,u-i.rii"e"t 
| ,.,,u*, 

t'.1., / Positi'n

estuhlishnlt'nt 
\

N umbcr
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It was decided that the new squads ploposed to counter illegalities be named as flying

squaus.

Name of tbe estnblishment Post / Position Number

Fll,ing Stltrad

RI;O

Dy.ltFt)

I

t-

ForesteI 2

Forest (iuard/Watclrer

StlPPofted
l' __
oy a vehicle

BasedontheinputsprovidedbytheDFos.itwasdecidedtlrattheflyingsquadsbe

deployetlinthelbllorvingdivisiotrsonapilotbasisbecauseoftheirvulnerability:-

I ) Bonrdila

2) Khellong

3) Banderdewa

4) Pasighat

5; Nanrsai

(r) Tezu

7) Nampong

8) C'hanglang

9) Deomali

l0) Dibang

ll rvas clecicled that the ll.t'ing squatl sel-up is a need-based cleployment and they could be

cleployed anywhere in tlre ftrture basecl ou the need'

It was also decicled rhat posts stlch as tttalrouts' grass cutters' E'B drivem' boatmall'

klrallasi and othel isolatecl ptlsts be brotrght under M lS'

Existing setup to continue as such
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'./ - The meeting ended with rhanks ro the chair

No. FOPJ66/PROt2otst 2t) | -, 26

Copy to:

1) The PCCF (HoFF) & Prl. Secy (E&F). ltanagar.
2) The officers concemed.

\/

nI !l
v..L-"I ',I

(R. Prem Kumar) IFS
DCF (Protection)

/).6

Dated /3 February,2020
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ANNEXURE - A

l) Dr. Rabindra Kumar, PCCF(P&D)

2) Dr. M. Surya Prakash, PCCF(WL & BD) and CWLW

3) Sh. R.K. Singh. PCCF (A&V)

4) Sh. D. Riba, CF(HQ)

5) Sh. R. Prem Kumar, DCF (Protection)

6) Sh. V.K. Jawal, DFO Khellong FD
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